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Deployment of ParHIIIItary Fo,.. In 
TamilNacIu 

*3Q. SHAI M. SELVARASU: WI. the 
PRIME MINISTER be pia_act to atate: 

(a) whether. II a fact that the Tamil 
Nadu 8tatft Government had repeatedly re-
quested the centre for the deployment of 
para-tnIIItary fofCIJI in coataI ar •• to pre-
vent mitants from sneaking Into the State; 

(b) I eo, when th_ .-quests were 
mad. and the response d the Union Gov-
emmant thwllO; and 

(c) whether pwa-millary fon:ea have 
been deployed aft.r the imposition of 
Praaidenra Rule in the State; lao, thedetaila 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAy): (a) to (c). 
Request wu racetved from the Govt. of 
Tamil Nadu in Dec., 1990 for deployment of 
Central R •• erve Police Force In the State. 
Due to heavy deployment of BSFICRPF on 
internal security duty In Assam, Deihl, Jammu 
& Kashmir. Punjab and UP, It wu not pos-
sible to deploy force in Tamil Nadu immedi-
ately. Two coys. of Andhra Pradesh Stata 
Armed Police ware made available to Tamil 
Nadu on 25.1.91. More Force from para-
military forces was made available to Tamil 
Nadudurlngtheperiodfrom31.1.91 t05.2.91. 

( Translation] 

Sahr ••• Doordar.han Kendra 

*40. SHRISURYA NARAYAN YAOAV: 
Will the PRIME MINISTER be pleased to 
state: 

<a) whether there Is any proposal under 
consideration of the Union Govemment to 
Incr.... the capacity of Sahr ••• 
Doordarahan Kendra; 

(b) If 80, since when thle proposal Is 
pending; 

(c) the time by which the capacity of this 
Kendra Is lI<eIy to be increased; and 

(d) the dtttaus thereof; 

THE MINISTER OF STATE IN ntE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMAnON AND BROADCASTING 
(SHRI SUBODH KANT SAHAV): (a) No, Sir. 

(b) Does not arise. 

(c) and (d). It Is the constant endeavour 
of the Govemment to expand Doordarshan 
network In the country as .xpedltiously as 
possible depending upon the avalabillty of 
financial resources for the purpose. 

[EngHsh] 

Working Group for Ecological Develop-
m.nt of ANV.,.1a 

203. SHRI KAILASH MEGHWAl: Will 
the PRIME MINISTER be pleased to atate: 

(a) whether the Working Group set up 
by the Planning Commission for the eco-
logical davelopment of AravalUs in the Eighth 
Fivo year Plan has recommended itt inclu-
sion in the Hill Area Davelopment 
Programme; If so, the details thereof; 

(b) whether a sum of Rs. 410 croras hal 
been proposed by the working group for the 
development of Aravalll during the Eighth 
Fiva Year Plan to maintain the ecological 
balance of the area: 


